IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :12-02-2026

Date : 12.02.2026

BLAPL- Order Dtd. 2026-02- (s
10673/2026(12.02.2026 |y =" KR JENA c.o. o .
1 BLAPL- Order Dtd. 2026-02- (s
10674/202612.02.2026 |20, 0" 0 |G SAHOO c.o. 70 e
1 BLAPL- BIRAJA PRASAD Order Dtd. 2026-02- (s
10675/2026(12.02.2026 |-\ AN c.o. 0 e
1 BLAPL- Order Dtd. 2026-02- (s
10676/2026(12.02.2026  |'Joo 0, R SETHI c.o. 0 e
] WRIT :;
WP (C) - Order Dtd. 2026-02- |BRANCH
10679/202612.02.2026 |y 00> o |S.C.PANI c.o. 0 (DTVTSTON T;
BENCH-3)
_ (s
WP (C) - Order Dtd. 2026-02-
10680/202612.02.2026 ;02> - [B.K.PANDA c.o. 0 T;
1 RSA- PRAVAT KU Order Dtd. 2026-02- |SECOND | (S
10687/202612.02.2026 |50 o ALY c.o. 0 S PPEAL NO
1 BLAPL- Order Dtd. 2026-02- (s
10688/202612.02.2026 |/ Joo." 0 |T R DAS c.o. 0 "
1 CMP- COURT NO. |Oorder Dtd. 9999-12- (s
10689/202612.02.2026 | )oo" o0, |R.MOHANTY c.o. > oLD i o
1 BLAPL- COURT NO. |order Dtd. 2026-02- (s
10690/202612.02.2026 | /'/')o /T R DAS c.o. > oLD 0 o
1 CRLMC- COURT NO. |order Dtd. 2026-02- (s
10691/202612.02.2026 |S5 50, o |J.SAHOO c.o. : 23 e
1 CRLMP- COURT NO. |Oorder Dtd. 2026-02- (s
10692/202612.02.2026 |2 o0 |J.SAHOO c.o. : oc o
1 CONTC- COURT NO. |Oorder Dtd. 2026-02- (s
10693/202612.02.2026 |J,00 0 . |A.SAHOO c.o. c 0 CONTEMPT | ~
_ (S
BLAPL- COURT NO. |Order Dtd. 2026-02-
10694/202612.02.2026 |/ Joc," 0. |T R DAS c.o. c o BATL-1 TZ
_ (S
CRLA- COURT NO. Order Dtd. 2026-02-
10695/202612.02.2026 |20 K.K.NATH c.o. > oLD 3 ?Z
_ (s
CRLMC- COURT NO. |Order Dtd. 2026-02-
10696/2026(12.02.2026 |5 ="~ - [U.P.BAG c.o. > onD 0 TZ

[10697/2026(12.02.2026  |wa- G.SUNDARA C.0.  [COURT NO. [order Dtd. 2026-02- (s




918/2025 25 03
10698/2026|12.02.2026 3532556 B.K.PATT c. ggURT NO. ?gder Dtd. 2026-02-
10700/2026|12.02.2026 gggsgg;S D.P.DASH c. ggURT NO. ?gder Dtd. 2026-02-
10701/2026|12.02.2026 g?g?gg;S J . PRADHAN c. gogig NO. 2gder ptd. 2026-02-
10703/2026(12.02.2026 §§§¥§526 P.K.MISHRA  C. SOURT NO- ?gder btd. 2026-02-
10704/202612.02.2026 g?ng;OZS ?iﬁ?gRigﬁAR c. 208§§ NO. ggder Dtd. 2026-02-
10705/202612.02.2026 Z§§¥§626 J.LENKA c. COURT NO- ggder Dtd. 2026-02-
10707/2026|12.02.2026 SEE?5025 M.D.BISWAL c. ZOURT NO. ?gder Dtd. 2026-02-
10708/2026|12.02.2026 gl;gh//l8626 ;??ig CHANDRA c. (éOURT NO. 8;der Dtd. 2026-02-
10709/2026(12.02.2026 ETSE/2025 A.K.SAHOO c. COURE RO ggder ptd. 2026-02-
10710/2026|12.02.2026 5255/2025 P_K.MISHRA c. ZOURT NO. ggder Dtd. 2026-02-
10711/2026(12.02.2026 §T§;2026 G.C.DAS c. EOURT NO. ggder btd. 2026-02-
10712/2026|12.02.2026 gi?f35025 B.R.SENAPATI |C. gogig NO. ggder Dtd. 2025-09-
10713/202612.02.2026 |1 050 Is.K.MOHAPATRA C. COURT NO. |Order Dtd. 2025-12-
10714/2026(12.02.2026 Z§g¥§526 P.K.BARIK c. SO e 8gder btd. 2026-02-
10716/2026(12.02.2026 §§3235024 M. PANDA c. SOURE Mo ?Eder btd. 2026-02-
10718/2026|12.02.2026 ?gé3>5026 A K PANDA c. Sogig NO. ?ider ptd. 2026-02- R
10719/2026(12.02.2026 ?gég;;2025 P K NAYAK c. SoURT MO Order Dtd. 2026-03- iRl




10728/202612.02.2026 ggég>5026 M. MOHANTY SSURT NO. ?ider Dtd. 2026-02- nRIT
10733/2026|12.02.2026 ?§§i§}2025 K K NATH iOURT NO. ?gder Dtd. 2025-12-
.10734/2026 12.02.2026 Vgiéig)/5026 G ¢ JENA ;_?OURT NO. (l)](jder Dtd. 2026-02- YQE&CHQ
11073672026 12.02.2026 0552026 B K PARDHI COURT NO. Order Dtd. 2026-02-
1107372026 12.02.2026 0552026 | K BEHERA COURT NO. Order Dtd. 2026-02-
10738/2026|12.02.2026 27129(2)/;026 D SAMAL (l?OURT NO. (l)ll:der Dtd. 2026-02- gggCH%
10739/2026(12.02.2026 fié§>;026 D SAMAL COURT NO. Order Dtd. 2026-02- nRIT
10740/2026(12.02.2026 f§é§>;026 S. R BARIK COURT NO. Order Dtd. 2026-02-
10741/2026(12.02.2026 fgé§>5026 U P BAG COURT NO. Ozder Dtd. 2026-02-
10742/2026|12.02.2026 2752(;3)/;026 SBUDGATA (l?OURT NO. (l)ll:der Dtd. 2026-02- ggﬁim{q
10743/2026|12.02.2026 TZEZEZ)/;O% I\S’IgiﬁIGOPINATH c (lZOURT NO. 8gder Dtd. 2026-03- gggCH_z
|10744/2026 12.02.2026 Z5§2>5026 D SAMAL COURT NO. Order Drd. 202602 Rl i1
10745/2026(12.02.2026 f5§§>5026 D SAMAL COURT NO. Ozder Dtd. 2026-02- uRIT
10746/202612.02.2026 gsé§>5022 H S DEO gOURT NO. ?gder ptd. 2026-02- gii;CH_l
10747/202612.02.2026 §g£8>5026 G C JENA iOURT NO. ?gder ptd. 2026-02-
10749/2026|12.02.2026 252(223;2025 L D PANDA i?OURT NO. i)]l:der Dtd. 2026-02-
10750/202612.02.2026 gié?>£oz6 TATAN KUMAR COURT NO. ?ider Dtd. 2026-02- uRIT
110751/202612.02. 2026 §§§§>5026 P K MISHRA COURT NO. Order Drd. 202602 R w1
10752/2026(12.02.2026 §§§§>5026 K MANDAL COURT NO- ?ider Dtd. 2026-02-
10753/2026|12.02.2026 gfé;;526 S DAS iOURT NO. ?ider Dtd. 2026-02- giiECH—4
1075472026 12.02.2026 fgéi;526 P K MISHRA COURT NO. |Order Dtd. 2026-02- WRIT =




CONTC- COURT NO. Order Dtd. 2026-02-
10755/2026(12.02.2026 | ,-,.° ., |L D PANDA ] 0
CONTC- COURT NO. Order Dtd. 2026-02-
10756/202612.02.2026 5721/2024 L D PANDA 1 11
ABLAPIL,- COURT NO. Order Dtd. 2026-02-
10757/2026(12.02.2026 770 © - [HK DAS 17 0 BATL-2
' ABLAPL- COURT NO. |order Dtd. 2026-02-
10759/2026(12.02.2026 [0 0 . |MD BISWAL 3 oL oe BATL-2
' CRLREV- COURT NO. |order Dtd. 2026-02-
10765/2026(12.02.2026 |/ ') . |P.K.MOHANTY 3 onn 1
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
10774/2026(12.02.2026 |}, 5> o |S. K. SAHU 3 ouD 1 (DTVISTON
BENCH-3)
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
10775/2026(12.02.2026  |o, 02" o |P K SWAIN T 23 (DTVISTON
BENCH-1)
' WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
10776/2026(12.02.2026 (355> - |A. MOHANTY 1 1 RANCH-1
' TRP (C) - COURT NO. |0rder Dtd. 2026-03-
10777/202612.02.2026 |, o0 P I MISHRA 5 iy
WP (C) - COURT NO. |order Dtd. 2026-02-
10778/2026(12.02.2026 |, o0 [H. S. PANDA 5 1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
10780/2026(12.02.2026 |, o> o |C. K. ROUT 5 1 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-02-
10782/2026(12.02.2026 |, >0 M. PANDA 5 0
WP (C) - COURT NO. Order Dtd. 2026-02-
10784/2026(12.02.2026 |, 5" - M. PANDA 5 0
BLAPL- COURT NO. |Oorder Dtd. 2026-02-
10786/2026(12.02.2026 |’/ M MOHANTY 5 1 BATL-1
' WP (C) - COURT NO. |Oorder Dtd. 2026-02-
10787/2026(12.02.2026 |, oo, M. PANDA 5 0
' BLAPL- COURT NO. |order Dtd. 2026-02-
10788/2026(12.02.2026 |50~ 0o [R SETHI 5 0
' CRLMA- DARPANARAYAN COURT NO. |order Dtd. 2026-03-
10790/2026(12.02.2026 |/ o ATTHAYAK 3 05
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
10791/2026(12.02.2026 |, oo, |[R. B. MISHRA 3 0 R ANCH-3
BLAPL- COURT NO. |Oorder Dtd. 2026-02-
10792/2026(12.02.2026 |70 . |S BARIK 3 0 BATL-1
' WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
10794/2026(12.02.2026 |, o, |[R. B. MISHRA 3 0 R ANCH-3




1 BLAPL- COURT NO. |order Dtd. 2026-02-
10795/2026(12.02.2026 |75 " .G SAHOO 3 0 BATL-1
1 WP (C) - COURT NO. |order Dtd. 2026-02-
10796/202612.02.2026 |30 0, |T. QUMAR 3 05
WP (C) - COURT NO. Order Dtd. 2025-12- |[WRIT
10798/2026(12.02.2026 |3 °" o |P. L. MISHRA 1 s R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
10799/2026(12.02.2026 |, 7" |A. MOHANTY o 0 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-01- |[WRIT
10801/202612.02.2026 S o0 0 |S. DAS o1 30 R ANCH-]
WP (C) - COURT NO. Order Dtd. 9999-12-
10802/202612.02.2026  |Jc o), o |A.P. SAHOO os "
1 CRLMC- COURT NO. |order Dtd. 2026-03- |CRIMINAL
10803/202612.02.2026 |ooo0 00 M K MOHANTY Te oe rse
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12-
10804/202612.02.2026 |,-o.) 0, |S. K. RATH 5 oL "
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12-
10806/202612.02.2026 |,-o) 0, |S. K. RATH 5 oL "
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12-
10808/2026|12.02.2026 |, 0, 0 [B. DAS 5 onD "
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
10810/2026(12.02.2026 |, 02", |D. BARIK 3 31 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-02-
10811/2026|12.02.2026 |3 0" - |P. K. JENA 3 09
1 WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT
10813/2026(12.02.2026 | o0%0 o [P. K. JENA 3 05 R ANCH2
1 WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT
10814/2026(12.02.2026 |- " o [P. K. JENA 3 09 ERANCH-1
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
10816/2026|12.02.2026 |3 .2° o |P. K. JENA 3 05 R ANCH-4
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
10817/2026(12.02.2026 |, o o0, [R. N. BARIK o3 o (DTVTSTON
BENCH-2)
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH
10819/2026(12.02.2026 |3, 52" . |A. PATTANAIK 50 05 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
10820/2026(12.02.2026 [}, 0"> o |P. K. DAS 3 31 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
10822/2026(12.02.2026  |,- "> K. K. NAYAK 3 0 R ANCH-2
10825/2026(12.02.2026  |WA- [PRASANNA CHIEF Order Dtd. 2026-03- |WRIT




520/2020 KUMAR NANDA JUSTICE'S |16 APPEAL
COURT
10826/2026(12.02.2026 ?gégi;2025 H. TRIPATHY COURT NO- gider Dtd. 9999-12- WRIT
10828/2026 |12.02.2026 f§;§>5026 S. K. BEHERA COURT NO. Order Dtd. 2026-03-
10820/2026(12.02.2026 32 (5)° v & navak SUSTICE'S grder Drd. 888812 R s
COURT
10834/202612.02.2026 |5 (017 |3, K. MORANTY COURT NO. |Order Dtd. 2026-03-
10835/2026 |12.02.2026 fg§§>;026 P. K. MISHRA COURT No. |Order Dtd. 2026-03- WRIT
10836/202612.02.2026 Z§£Z>;026 P. K. JENA COURT MO ?ider Dtd. 2026-02- WRIT
10837/2026|12.02.2026 f§§8>5026 P. K. JENA COURT NO. Order Dtd. 2026-02-
10838/2026(12.02.2026 §§£§>5026 N. K. ROUT ggURT NO. ?ider Dtd. 2026-02- giiECH—7
WRIT
10839/202612.02.2026 gséig;2025 P. K. MISHRA SgURT NO. ?ider Dtd. 2026-02- ?§?$§§ION
BENCH-2)
10840/2026 |12.02.2026 fgé§>5026 P. K. DAS COURT No. |0rder Dtd. 2026-04- WRIT
10841/2026|12.02.2026 §E£Z>;oz6 b K. DAS ggURT NO. ?ider Dtd. 2026-02- giiECH—S
10842/2026(12.02.2026 ?f§§;;2023 P C MOAHNTY CQURT NO. (order Dtd. 2026-02- WRIT
10847/2026(12.02.2026 g???ggg ?ﬁgiN SHAKTT iSURT NO. gzder Dtd. 2026-03-
10859/2026 (12.02.2026 5232556 G.R.PATRA COURT NO. lOrder Dtd. 2026-02-
10861/2026|12.02.2026 Sggégg;6 T R DAS SSURT NO. g;der Dtd. 2026-02-
10863/2026(12.02.2026  [oo 200 T R DAS JoURT NO. order Drd. 2026702 1gp11-2
10867/2026(12.02.2026 gggégg;6 BK DAS COURT NO- 8gder Dtd. 2026-02-




BLAPL- COURT NO. |Order Dtd. 2026-02-
10869/2026(12.02.2026 | 07~ [UP BAG - o
WRIT
CHIEF
WP (C) - ' Order Dtd. 2026-02- |BRANCH
10870/202612.02.2026 |5, .)° M DAS gg§§$CE 5% oTvISTON
BENCH-1)
CHIEF
10871/202612.02.2026 2;?58;6 MR BARIK JUSTICE'S gfder btd. 2026-02-
COURT
CHIEF
10872/2026|12.02.2026 23%356 J PRADHAN JUSTICE'S Cl)llfder Ptd. 2026-02-
COURT
CHIEF
10873/2026|12.02.2026  |[PLAPDT RK SUNA JusTICE's Order Dtd. 2026-02- l., ..
63/2026 11
COURT
CHIEF
10875/2026 12.02.2026 sgégg;6 PK BARIK JUSTICE'S ?ider Ptd. 2026-02-
COURT
CHIEF
10876/2026|12.02.2026  |°LAPL- S MOHANTY JUSTICE's [OFder Dbtd. 2026-02-
11362/2025 11
COURT
CHIEF
10877/202612.02.2026 ??252;2025 KK NATH JUSTICE'S ?ider Ptd. 2026-02-
COURT
CHIEF
10878/2026|12.02.2026  |°LAPL- N ROUT JUSTICE's |Order Ptd. 2026-02- |5, . 4
11387/2025 11
COURT
CHIEF
10880/2026|12.02.2026  |[DLAPD™ B SINGH JusTICE's Order Dtd. 2026-02- l., .. 4
13691/2025 11
COURT
CHIEF
WP (C) - . |order ptd. 2026-02- WRIT
10881/202612.02.2026 |5 1) |M.R.ROUTRAY JusTICE'S (0% e
COURT
WP (C) - CHIEE Order Dtd. 2026-02- giiECH
10882/202612.02.2026 )0 ()" N.C.STNHA ggS§$CE 50 T eToN
BENCH-2)
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10883/202612.02.2026 ;0" |PK MOHANTY o o
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
10884/202612.02.2026 L %) o |s.K.RATH o o o eHo4
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10885/202612.02.2026 |2 A0 . MC MOHANTY o o
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10886/2026(12.02.2026  [¢o0970" - |PK MOHANTY oy o
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
10887/202612.02.2026 |5, )7 |K.K.RATH o o o CH 3
10888/2026(12.02.2026 |ABLAPL-  |PK MOHANTY COURT NO. |Order Dtd. 2026-02-




827/2026 3 OLD 09
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10889/2026(12.02.2026  [5o0870  |PK MOHANTY oy o
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10890/202612.02.2026 250 - MR SAHOO oy o
WP (C) - COURT NO. |0rder Dtd. 2026-02- |[WRIT
10891/2026(12.02.2026 |30 27 |3.ROUT oy o N ANCH1
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10892/2026(12.02.2026  [¢o9707  |PK MOHANTY oy o
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10893/202612.02.2026 22200 |PK PAL ot o
WP (C) - COURT NO. |Order Dtd. 2026-02-
10894/202612.02.2026 |y¢ ) M.R.ROUTRAY o o
ABLAPL- COURT NO. |Order Dtd. 2026-02-
10896/202612.02.2026 22200 - MR SAHOO ot o BATL-2
BLAPL- COURT NO. |[Order Dtd. 2026-02-
10897/202612.02.2026 o 077" BP TANGA o o
BLAPL- COURT NO. Order Dtd. 2026-02-
10899/202612.02.2026 | /'o>"" . |BP TANGA oy o
BLAPL- COURT NO. |Order Dtd. 2026-02-
10900/202612.02.2026 S350 |TK MISHRA o o
CHIEF
CRLA- ' Order Dtd. 9999-12- |CRIMINAL
10901/202612.02.2026 |00 |S.BARIK JuSTICE's |3 S emar
COURT
CHIEF
WP (C) - . |order ptd. 2026-02- |WRIT
10911/202612.02.2026 |, )7 M.KAR JUSTICE'S |00 NG
COURT
WRIT
CHIEF
WP (C) - ' Order Dtd. 2026-02- |BRANCH
10913/2026112.02.2026 3375/2026 A .MOHANTY gggg;CE S 10 (DIVISION
BENCH-1)
CHIEF
WP (C) - . |order Dptd. 2026-02- |WRIT
10915/202612.02.2026 o= >IN ROUT JUSTICE'S [0 R NCHLS
COURT
WP (C) - COURT NO. |Order Dtd. 2025-09-
10917/202612.02.2026 |1, )7 _|T.BAG o o
CHIEF
CRLA- ' Order Dtd. 9999-12- |CRIMINAL
10920/202612.02.2026 |5 (G.SAHOO JUSTICE'S 3] emar
COURT
CHIEF
10931/202612.02.2026 gfg;2026 P.K.LENKA JUSTICE'S g;der ptd. 2026-02-
COURT
CHIEF
BLAPL- | o Order Dtd. 2026-02-
10933/202612.02.2026 2,00 _|B DAS JusTICE's |77

COURT




1 CHIEF
10934/202612.02.2026 ?g?gg% G SAHOO JUSTICE'S gfder Ptd. 2026-02-
COURT
1 CHIEF
10935/2026 |12.02.2026  |°LAPL- LP PRADHAN JusTICE's Order Dtd. 2026-02- lo, .. 4
19/2026 11
COURT
1 ABLAPL- SRINIBASH COURT NO. |order Dtd. 2026-02-
10936/2026(12.02.2026 [ o 10 C 3 oub i BATL-1
BLAPL- COURT NO. Order Dtd. 2026-02-
10937/2026(12.02.2026 |00 © M SAHOO 3 onD 1 BATL-2
BLAPL- COURT NO. Order Dtd. 2026-02-
10938/2026(12.02.2026 | .00~ KSHITTSH 5 ouD 0 BATL-2
ABLAPIL- SRINIBASH COURT NO. Order Dtd. 2026-02-
10939/2026(12.02.2026 1,70 o o (oo Lo 3 oun s BATIL-1
BLAPL- COURT NO. Order Dtd. 2026-02-
10940/2026|12.02.2026 |~ - |DP DASH 3 oip 0 BATL-2
ABLAPIL- SUBHANKAR COURT NO. Order Dtd. 2026-02-
10941/202612.02.2026 [ 2000 D 5 oLD 8
BLAPL- COURT NO. Order Dtd. 2026-02-
10942/2026(12.02.2026 |, //o-"" . M NANDY 3 0 BATIL-1
ABLAPIL- SUBHANKAR COURT NO. Order Dtd. 2026-02-
10943/202612.02.2026 [ 2000 DL 3 oLD T8
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
10944/2026(12.02.2026 |,/ . N.C.SINHA 3 oL 0 R ANCH-1
BLAPL- COURT NO. Order Dtd. 2026-02-
10945/2026(12.02.2026 |g " . |S BISWAL 3 ouD 0 BATL-2
ABLAPIL- BINDU SAGAR COURT NO. Order Dtd. 2026-02-
10946/2026(12.02.2026 oo '0 00 o |oo oo 3 oLD 05 BATL-2
1 BLAPL- COURT NO. |order Dtd. 2026-02-
10947/2026(12.02.2026  |g " . |S BISWAL 3 oub 1 BATL-1
1 ABLAPL- COURT NO. |Oorder Dtd. 2026-02-
10948/2026(12.02.2026  [o,0"" ©  [R. K. DEHURY 3 oub 09
1 BLAPL- COURT NO. |Oorder Dtd. 2026-02-
10949/2026(12.02.2026 |75 2 . |HK PATRA 3 ouD 0
1 BLAPL- COURT NO. |Oorder Dtd. 2026-02-
10950/2026(12.02.2026 | /1°° . |J PRADHAN 3 oLD 1
BLAPL- COURT NO. Order Dtd. 2026-02-
10951/202612.02.2026 |00 0 |S NAYAK 3 oLD 0 BATL-1
BLAPL- DP COURT NO. Order Dtd. 2026-02-
10952/2026/12.02.2026 |11 3,4 /5025 |RAYCHOUDHURY 3 OLD 11
[10953/2026(12.02.2026  [BLAPL- 'S MOHAPATRA COURT NO. [Order Dtd. 2026-02- |BAIL-1




11558/2025 3 OLD 11

BLAPL- COURT NO. Order Dtd. 2026-02-
10954/2026(12.02.2026 |0 o0, |S BISWAL c.o. 5 oLD 0

ABLAPL- COURT NO. Order Dtd. 2026-02-
10955/202612.02.2026 o' © - [KK BEHERA c.o. 3 oLD 0
' ABLAPL- PRAKASH COURT NO. |order Dtd. 2026-02-
10956/2026112.02.2026  fgo5 5056 |cyanpra pAasE C°C° |3 oL 11 BAIL=2
' ABLAPL- COURT NO. |order Dtd. 2026-02-
10957/202612.02.2026  [o "~ . [KSHITISH c.o. 3 oL 0 BATL-2
' ABLAPL- COURT NO. |order Dtd. 2026-02-
10958/2026(12.02.2026 ¢ =°0 © |G SAHOO c.o. 3 onn 1

ABLAPL- COURT NO. Order Dtd. 2026-02-
10959/202612.02.2026 oo *0 © - [RK BARIK c.o. 3 oL 1 BATL-2

WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT
10974/2026(12.02.2026 |3/ 00" |B. K. DAS c.o. 3 ouD 30 RANCH-

WP (C) - COURT NO. |Order Dtd. 2026-02-
10976/202612.02.2026 |,. 0. >0 |P.K.MISHRA c.o. 3 oup 0

ABLAPL- COURT NO. Order Dtd. 2026-03-
10990/2026(12.02.2026 (o0 0 " |S.MOHANTY c.o. 3 oL 05 BATL-2

ABLAPL- COURT NO. Order Dtd. 2026-02-
10997/2026(12.02.2026 o0 - |PK PAL c.o. 3 ouD 0

ABLAPL- COURT NO. Order Dtd. 2026-02-
10999/2026(12.02.2026 [,/ """ - N ROUT c.o. 3 oL 1

WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
11002/2026(12.02.2026 |, 2%, M DAS c.o. T 0 R ANCH-4

WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |WRIT
10677/2026(12.02.2026 | Fo000 o (hann GENERAL g R ANCH-1

FAO- MANOJ KUMAR Order Dtd. 2025-05- [LSC-
10678/2026(12.02.2026 |2 5010 |pana GENERAL o1 APPEAL

SEC.

' cMP- MANASH RANJAN Order Dtd. 2025-08-
10681/202612.02.2026 | Joon 00 c | ate GENERAL 0

WP (C) - RAJAT KUMAR . . WRIT
10682/2026|12.02.2026 21084/2025 [RATH GENERAL Entire Brief BRANCH-1

ABLAPIL- PRATAP KUMAR Order Dtd. 2025-10-
10685/2026 [12.02.2026 |10 o | GENERAL o8

ABLAPIL- PRATAP KUMAR Order Dtd. 2025-12-
10686/2026(12.02.2026 (1700 1o o lpo oy GENERAL 08
' ABLAPL- GHANASHYAM Order Dtd. 2026-02-
10699/2026[12.02.2026 oo 000 ool GENERAL 05




BLAPL- BISWARANJAN Order Dtd. 2026-02-
10702/2026(12.02.2026 408/2026 DALAT GENERAL 11 BAIL-1

BLAPL- UMA SHANKAR Order Dtd. 2026-02-
10706/2026(12.02.2026 40/2026 PATEL GENERAL 11

BLAPL- UMA SHANKAR Order Dtd. 2026-02-
10715/2026(12.02.2026 13407/2025 |PATEL GENERAL 11

BLAPL- UMA SHANKAR Order Dtd. 2026-02-
10717/2026(12.02.2026 22/2026 PATEL GENERAL 11 BAIL-2

BLAPL- BAISHNAB Order Dtd. 2026-02-
10720/2026(12.02.2026 11362/2025 |CHARAN PATRA GENERAL 11

WP (C) - SUSHANT KUMAR . WRIT
10722/20261(12.02.2026 40710/2023 |PRADHAN (3 ) GENERAL Entire Document BRANCH-2

BLAPL- PREETAM Order Dtd. 2026-02-
10723/20261(12.02.2026 14004/2025 |MTSHRA GENERAL 10

BLAPL- SAMEER . .
10724/20261(12.02.2026 2829/2009 |PATTNATK GENERAL Entire Brief

CRLMP- SAMEER . . WRIT
10725/20261(12.02.2026 2333/2022 |PATTNAIK GENERAL Entire Brief BRANCH-7

ABLAPL- AJAY KUMAR . .
10726/2026(12.02.2026 4217/2021 |MOHANTY GENERAL Entire Brief BAIL-2

WP (C) — Order Dtd. 2026-02- |[WRIT
10727/2026|12.02.2026 3262/2026 HIRARAM BHOI |GENERAL 03 BRANCH-8

WP (C) - SARAT CHANDRA Order Dtd. 2026-02- |WRIT
10729/2026(12.02.2026 3262/2026 |MEKAP GENERAL 03 BRANCH-8

CRLMC- RADHARAMAN Order Dtd. 2026-01-
10730/2026(12.02.2026 1537/2009 |DAS NAYAK GENERAL 29

ABLAPL- GHANASHYAM Order Dtd. 2026-02-
10731/2026(12.02.2026 1100/2026 IMUDULT GENERAL 09

CRLMC- DEBENDRANATH . CRIMINAL
10732/2026(12.02.2026 1376/2021 |BISWAL GENERAL Entire Document MISC

BLAPL- DEBA KUMAR .
10735/2026(12.02.2026 11482/2025 RATH GENERAL Entire Order

WRIT

WP (C) - MANOJ KUMAR Order Dtd. 2023-01- |BRANCH

10748/2026|12.02.2026 36817/2022 |RANA GENERAL 18 (DIVISION
BENCH-2)

CRLA- Order Dtd. 2026-02-
10767/2026|12.02.2026 981/2025 SAROJ BARIK GENERAL 10
10770/2026(12.02.2026  |CLAPL- DEBA KUMAR  cpnERaL, Entire Brief

11482/2025

RATH




MACA- SOUMYA RANJAN Judgement Dtd. 2026-
10800/2026(12.02.2026 |00 I GENERAL 020

WA- MANOJ KUMAR Order Dtd. 2025-08- |[WRIT
10823/2026(12.02.2026 |1 con 005, |aana GENERAL 20 ADDEAL

ABLAPL-  |SURYAKANTA Order Dtd. 2026-02-
10824/2026|12.02.2026 |70 o (R I GENERAL 06 BAIL-2

RPFAM- SURYAKANTA Order Dtd. 2026-01-
10827/2026(12.02.2026 |, 000 o [T GENERAL 09

CRLLP- AKSHAYA KUMAR Order Dtd. 2026-02-
10830/202612.02.2026 | LEHERA GENERAL 04

BLAPL- Order Dtd. 2026-02-
10831/202612.02.2026 | 770" -, |SAROJ BARIK  |GENERAL 11 BAIL-1

WP (C) - MANOJ KUMAR Order Dtd. 2026-02- [WRIT
10832/2026(12.02.2026  |5oo0 0000 [aava GENERAL 05 BRANCH-1

BLAPL- GURUPRASAD Order Dtd. 2026-02-
10843/202612.02.2026 |70 o0 foninny GENERAL 11 BAIL-1

WP (C) - AKSHAYA KUMAR Judgement Dtd. 2026-
10844/2026(12.02.2026 |/ oo 00o  [oonns GENERAL 02-10

WP (C) - AKSHAYA KUMAR Order Dtd. 2026-02-
10845/2026(12.02.2026 |, coor oo [oomits GENERAL 1

WP (C) - PRAHALLAD Order Dtd. 2026-02- [WRIT
10846/2026(12.02.2026  |,7 o0, |Ciaipen® o (GENERAL 05 BRANCH- 6

WP (C) - PRAHALLAD Order Dtd. 2026-02- [WRIT
10849/202612.02.2026 | 5545/2022 cuanDra Das  |CENERAL 09 BRANCH-3

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10853/2026(12.02.2026 5o 00os  [pava GENERAL 28 ADDEAL

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10855/2026(12.02.2026 |50 o0on  [paen GENERAL g ADDEAL

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10858/2026(12.02.2026  |g0 o0on  [phen GENERAL g ADDEAL

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10860/202612.02.2026 /g0 o000 |pans GENERAL b ADDEAL

WP (C) - BINOD BIHARI Order Dtd. 2026-02-
10862/202612.02.2026 || occn o0oc lonrparny GENERAL 02

WRIT

WP (C) - SANDHYARANT Order Dtd. 2025-12- |BRANCH

10864/202612.02.2026  |1oc00 0056 [oant GENERAL 15 (DTVISTON
BENCH-2)

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10865/202612.02.2026 o0 0000 |pans GENERAL b ADDEAL

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10866/202612.02.2026 o000 0on o GENERAL b ADDEAL

WA- MANOJ KUMAR Order Dtd. 2025-10- [WRIT
10868/2026|12.02.2026 o0 o0os  [ava GENERAL 28 ADDEAL

[10874/2026[12.02.2026 [WP(C) - |SANDHYARANI  |GENERAL Order Dtd. 2026-02-




2197/2026 |PANI 04
10879/2026(12.02.2026 |goo o PAed KOMAR - lgenmrar, Order Dtd. 2025-10- WRIT
10895/202612.02.2026 | o R KOMER - loenpRar Order Dtd. 2025-10- WRIT A
10898/202612.02.2026 |go= o AN KOMER - oenmrar Order Dtd. 2025-10- WRIT A
10902/202612.02.2026 |goo o AN KOMER - oenmrar Order Dtd. 2025-10- [WRIT A
10903/202612.02.2026 g0~ o AN KOMER - loengrar Order Dtd. 2025-10- |WRIT
10904/202612.02.2026 235/2022 giggJ KUMAR [ oo o Sgder Dtd. 2025-10- QE;EAL
10906/2026(12.02.2026 233?;023 ol KUMAR lGENERAL Jodgenent brd. 2026~ |FIRST
WRIT
10967/2026(12.02.2026 ;715" [BEOHILT GENERAL Order Drd. 20267027 ?§?$§§ION
BENCH-2)
10968/2026(12.02.2026 222255024 SANDEVARANT |ppeny Order Dtd. 2026-02-
10980/202612.02.2026 o970 PISTRRANIAN - opygrar order brd. 20267027 pari-s
10986/202612.02.2026 | (1ohbo o SRAN KOMER - oenprar Order Drd. 2026-02-
10683/2026(12.02.2026 §§§;2009 SANGRAM GENERAL ggder Dtd. 2022-04- igggii
10684/2026(12.02.2026 533;2009 SANGRAM GENERAL ggder btd. 2022-04- SECOND
10721/2026(12.02.2026 ?2;5/2022 A. K. MOHANTY [GENERAL ggder Ptd. 2025-07- gi;EAL
10758/202612.02.2026 | "& (<)~ D K DEHURY  |GENERAL Entire Order
1205/2004
10760/2026|12.02.2026 225/2023 M K MOHANTY |GENERAL Appealmemo Xi;gAL
10761/202612.02.2026  5-0°80  Is K KaR GENERAL Judgement. Dtd. 2021- CRIMINAL
10762/202612.02.2026 |co % IS K KaR GENERAL Judgement Dtd. 2024~ CRIMINAL
10763/202612.02.2026 200087 s K KAR GENERAL Judgement. Dtd. 2023- CRIMINAL
10764/202612.02.2026  3-0°00 IS K KAR GENERAL Judgement. Dtd. 2023~ CRIMINAL
10766/202612.02.2026  J-0°00 IS K KaR GENERAL Judgenent Ded. 2012
10768/2026(12.02.2026 i?%é;02l S K KAR GENERAL gg?gjment Dtd. 2023- CRIMINAL
|10769/2026[12.02.2026 |wp (C) - 'S K KAR GENERAL Judgement Dtd. 2016-




14432/2016 | 04-08
BLAPL- Order Dtd. 2026-02-
10771/2026|12.02.2026 67/2026 G JAYASINGH |GENERAL 11 BATL-1
ABLAPL- Order Dtd. 2026-02-
10772/2026|12.02.2026 801/2026 |G JAYASINGH |GENERAL 11 BAIL-2
WP (C) - Order Dtd. 2026-01-
10773/202612.02.2026 7674/2025 I PANDA GENERAL 25
BLAPL- Order Dtd. 2026-02-
10779/2026|12.02.2026 1172026 S C DAS GENERAL 10
' CRLMC- Order Dtd. 2026-02- |CRIMINAL
10781/2026|12.02.2026 106/2026 |G JRYASINGH |GENERAL 1 MISC
' WP (C) - Order Dtd. 2026-02-
10783/2026|12.02.2026 1360/202¢ M K PANI GENERAL 1
' cMP- Order Dtd. 9999-12-
10785/2026|12.02.2026 249/2025 |P NAYAK GENERAL 31
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
10789/202612.02.2026 31600/2025 | MOHANTY GENERAL e (DTVISTON
BENCH-3)
CRLREV- Order Dtd. 2026-02-
10793/2026|12.02.2026 722/2025 | SRHOO GENERAL e
CRLREV- Order Dtd. 2026-01-
10797/2026|12.02.2026 38472025 M K MOHANTY |GENERAL T
CMP- Order Dtd. 2026-02-
10805/2026|12.02.2026 1690/2025 |7 P KAR GENERAL 05
CRLREV- Order Dtd. 2026-02-
10807/2026(12.02.2026 56/2026 S K MOHANTY |GENERAL 1
ABLAPL- Order Dtd. 2026-03-
10809/2026|12.02.2026 014/202¢ |G MOHANTY GENERAL 1 BATL-2
WP (C) - Order Dtd. 2026-04-
10812/2026|12.02.2026 33976/2025 |G ROUT GENERAL 5
WP (C) - Order Dtd. 2026-01- |[WRIT
10815/2026|12.02.2026 30590/2025 P SAMAL GENERAL 30 BRANCH-8
CRLREV- Order Dtd. 2026-02-
10818/2026|12.02.2026 56/2026 S K MOHANTY |GENERAL 11
CRLMP- Order Dtd. 2026-02-
10821/2026|12.02.2026 5172026 S S PRADHAN |GENERAL 06
WP (C) - . WRIT
10833/20261|12.02.2026 11097/2015 B.K.PATI GENERAL Entire Order BRANCH-7
[10848/2026[12.02.2026  |cONTC- A T NAYAK GENERAL Order Dtd. 2017-11-




2581/2009

23Petition, Annexure,

WP (C) - Order Dtd. 2008-12-
10850/2026 (12.02.2026 |7, 300 o000 |A T NAYAK GENERAL L EPetition, Annexure,
' RPFAM- Order Dtd. 2024-10- |FIRST
10851/2026(12.02.2026 | 0o P K MISHRA GENERAL o5 APPEAL
' Order Dtd. 2024-01- |SECOND
10852/202612.02.2026 SA-60/1996 |L. D SAHOO GENERAL 02 APPEAL
WRIT
WP (C) - Order Dtd. 2024-04- |BRANCH
10854/202612.02.2026  |goa=’o 0, |S K SAHOO GENERAL s (DTVISTON
BENCH-1)
WP (C) — Order Dtd. 2019-03-
10856/2026(12.02.2026 |5 oo, |S K SAHOO GENERAL e
RVWPET- Order Dtd. 2025-05- |CIVIL
10857/2026(12.02.2026 |5 o, |S K SAHOO GENERAL 08 EEUISTON
WP (C) - Order Dtd. 2026-02- |[WRIT
10905/2026(12.02.2026 ;00" o |J P KAR GENERAL 5 RANCH-6
' WP (C) - Order Dtd. 2026-02- |[WRIT
10907/2026112.02.2026 34596/2025 K C SWAIN GENERAL 04 BRANCH-2
' CMP- Order Dtd. 9999-12-
10908/2026(12.02.2026 |07 - . |B BEHERA GENERAL i
' RVWPET- Order Dtd. 2026-02-
10909/2026112.02.2026 14/2026 R C MALLICK GENERAL 11
RVWPET - Order Dtd. 2026-02-
10910/2026(12.02.2026 |27 © R C MALLICK |GENERAL 0
RVWPET - Order Dtd. 2026-02-
10912/2026(12.02.2026 |0 o R C MALLICK |GENERAL 05
RVWPET - Order Dtd. 2026-02-
10914/2026(12.02.2026 |jo0 o R C MALLICK |GENERAL 05
ABLAPL- Order Dtd. 2024-03-
10916/2026112.02.2026 2532/2024 B K DAS GENERAL 29 BAIL-1
' ABLAPL- Order Dtd. 2026-02-
10918/2026112.02.2026 952/2026 G JAYASINGH GENERAL 12
' ABLAPL- Order Dtd. 2026-02-
10919/202612.02.2026  [g,° 7 . |G JAYASINGH |GENERAL 0
' ABLAPL- Order Dtd. 2026-02-
10921/2026(12.02.2026 7/ " o |S DAS GENERAL o
' CRLMC- Order Dtd. 2026-02-
10922/2026(12.02.2026 |, .= |S DAS GENERAL i
WRIT
WP (C) - Order Dtd. 9999-12- |BRANCH
10923/2026(12.02.2026 |, 22" - |S DAS GENERAL 31 (DTVISTON
BENCH-2)
ABLAPL- Order Dtd. 2026-02-
10924/2026112.02.2026 790/2026 D SETHI GENERAL 05 BAIL-1
' CMP- Order Dtd. 2026-01-
10925/2026(12.02.2026 | So"o . |G ROUT GENERAL 20




WA- Order Dtd. 2026-01- |WRIT
10926/20261|12.02.2026 1848/2024 S NAYAK GENERAL o8 APDEAL
' WA- Order Dtd. 2026-01- |WRIT
10927/2026|12.02.2026 1848/2024 S NAYAK GENERAL o8 ADPPEAL
WP (C) - Order Dtd. 2026-02- |[WRIT
10928/20261|12.02.2026 2953/2026 R MOHANTY GENERAL 02 BRANCH-5
WP (C) - Order Dtd. 2025-04- |WRIT
10929/20261|12.02.2026 10840/2025 P K SWAIN GENERAL 30 BRANCH-5
WP (C) - Order Dtd. 2026-01- |WRIT
10930/2026|12.02.2026 647/2026 A K PANDA GENERAL 15 BRANCH—7
CRLMC- Order Dtd. 2026-02-
10932/2026(12.02.2026 |/ "0 o [R SAMAL GENERAL 23
BLAPL- JYOTTI RANJAN Order Dtd. 2026-02-
10960/20261|12.02.2026 11252/2025 NAYAK GENERAL 10
BLAPL- JYOTI RANJAN Order Dtd. 2026-02-
10961/2026(12.02.2026 |75 o laone GENERAL T BATL-1
' BLAPL- S. R. Order Dtd. 2026-02-
10962/2026|12.02.2026 27/2026 PATTNATK GENERAL 11
WRIT
WP (C) - MANOJ KUMAR Order Dtd. 2026-02- |BRANCH
10963/20261|12.02.2026 2490/2026 |PANT GENERAL 09 (DIVISION
BENCH-3)
CMAPL- Order Dtd. 2026-02-
10964/2026(12.02.2026 |70 . |P. K. BEHERA |GENERAL 1 M.J.C.
WPCRL- .
10965/2026|12.02.2026 g7 00 P. K. BEHERA |GENERAL PetitionAnnexure,
' CRLMC- Order Dtd. 2026-02-
10966/2026|12.02.2026 |, > |P. K. BEHERA |GENERAL 0
WP (C) - S. R. Order Dtd. 2026-02- |[WRIT
10969/2026|12.02.2026 654/2026 PATTNAIK GENERAL 19 BRANCH-5
WP (C) - S. R. Order Dtd. 2026-02- |[WRIT
10970/20261|12.02.2026 68/2026 PATTNAIK GENERAL 11 BRANCH-2
ABLAPL- Order Dtd. 2026-02-
10971/2026(12.02.2026 g/ *" "~ |SARAT DASH GENERAL i BATL-2
BLAPL- Order Dtd. 2026-02-
10972/2026|12.02.2026 106/2026 SARAT DASH GENERAL 12
BLAPL- Order Dtd. 2026-02-
10973/2026|12.02.2026 111/2026 B. K. BEHERA |GENERAL 19
' MATA- JYOTTI RANJAN Order Dtd. 2026-02- |FIRST
10975/2026|12.02.2026 183/2024 NAYAK GENERAL 09 APPEAL
' ABLAPL- Order Dtd. 2021-12-
10977/2026|12.02.2026 11355/2021 S DAS GENERAL 08 BAIL-2




WP (C) - Order Dtd. 2022-12- |[WRIT
10978/202612.02.2026 |22, |P K MISHRA GENERAL T R ANCH-T

RFA- Order Dtd. 2018-02-
10979/2026(12.02.2026  |5°° U K PANDA GENERAL o

0oJc- Order Dtd. 1991-09-
10981/202612.02.2026  |J9c0 o0 P LENKA GENERAL o

FA- Order Dtd. 1992-03-
10982/2026|12.02.2026 |, .40, R C MISHRA GENERAL 0

WRIT

WP (C) - Order Dtd. 2023-01- |BRANCH

10983/2026(12.02.2026 |/ 2" . IS K LENKA GENERAL o (DTVTSION
BENCH)

cMP- Order Dtd. 2023-01- |[WRIT
10984/2026(12.02.2026 |-~ .o N K ROUT GENERAL s R ANCH-

BLAPL- Order Dtd. 2011-02-
10985/202612.02.2026 | /o0 . M D BISWAL GENERAL 5

WP (C) - Order Dtd. 2025-12- |[WRIT
10987/202612.02.2026 |30 27,0 M MISHRA GENERAL o1 R ANCH-S

FA- Order Dtd. 2014-12-
10988/2026(12.02.2026 |))7 140, [D SUHAIL GENERAL o1
' CONTC- Order Dtd. 2023-09-
10989/202612.02.2026 | oo o0 o R C MUDULI GENERAL 55 CONTEMPT

WP (C) - Order Dtd. 9999-12- |WRIT
10991/202612.02.2026 |, 0700 N R PANDA GENERAL 31 R ANCH-S

ABLAPIL- Order Dtd. 2026-02-
10992/202612.02.2026 7227~ - [P S DAS GENERAL 0 BATL-2

WP (C) - Order Dtd. 2026-02-
10993/202612.02.2026  |),1c/>0, . |J P KAR GENERAL 0
' WP (C) - Order Dtd. 2026-02-
10994/202612.02.2026  |) o000 o M. K. PANI GENERAL 0
' WP (C) - Order Dtd. 2026-02- |WRIT
10995/2026(12.02.2026 |1 oo”o oo [K MEHER GENERAL oc R ANCH-1
' WP (C) - Order Dtd. 2026-02- |WRIT
10996/2026(12.02.2026 |1 oo”o 0o [K MEHER GENERAL oc R ANCH-1
' WP (C) - Order Dtd. 2026-02- |WRIT
10998/202612.02.2026 | /o oo’ 0, K MEHER GENERAL 05 R ANCH-1

WP (C) - Order Dtd. 2026-02- |[WRIT
11000/2026(12.02.2026 | /o o0’ 0, K MEHER GENERAL 05 R ANCH-1

WP (C) - Order Dtd. 2025-11- |[WRIT
11001/2026(12.02.2026 |3-/ 50" . [P N NAYAK GENERAL it R ANCH-4

NIC



